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t [CULTIVABLE WASTE LAND

252. SHRI B. N. BHARGAVA: Will the
Minister of FOOD AND AGRICULTURE be
pleased to state:

(a) what was the area of cultivable waste
land in each State as on the 31st March, 1961
and how much of that land has so far been
reclaimed; and

(b) whether Government have set up any
committee in this regard, and if so, what are
its main recommendations and what action
Government have taken thereon?]
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t{THE MINISTER OF STATE IN THE
MINISTRY op FOOD AND AGRICUL-
TURE (SHRI RAM SUBHAG SINGH): (a)
Statistics regarding the extent of cul-
tivable waste land in each State as on the
31st March, 1961, are not available. The
latest available IState-wise statistics
regarding cultivable waste land, which
relate generally to the year 1958-59, are
as given in the statement enclosed.

A total area of 2- 7 million acres was
reclaimed during the first Plan period,
while 1*2 million acres were reclaimed
during the Second Plan period. State-wise
break-up of the area of 2/7 million acres
reclaimed during the first Plan period is
given in the enclosed statement, while
such information in respect of the area of
12 million acres reclaimed during the
Second Plan period is not yet available.

(b) The Government of India ap-
pointed an Expert Committee in June,
1959, for the purpose of locating and
making recommendations regarding the
utilisation of the cultivable waste lands in
blocks of 250 acres and above. The
Committee has so far submitted its report
on 11 States viz., Punjab, West Bengal,
Andhra Pradesh, Madhya Pradesh,
Kerala, Mysore, Madras, Jatnmu and
Kashmir, Bihar, Uttar Pradesh and
Mabharashtra. A statement showing the
areas recommended for reclamation cost
involved etc., etc., in respect of each of
these States is enclosed (See Appendix
IXL, Annex-ure No. 28.)

The Reports have been sent to the State
Governments
plementation of the Committee's re-

concerned  for  im-

commendations.

[9 AUG. 1962]

to Questions 1004

STATEMENT

State-wise statisticy re. Cultivable

Waste Lands
Stare Culturable
- Waste
land
{Thousand
acres)
Andhra Pradesh 4527
Aszam3} . . . . 3791
Rihatr N . 2,241
Jammu and Kashmir 374
Keraln . . 468
Madhya Pradesh . . 9,022
Madras 2,000
Maharashtra (Including Gujarat) 1,480
Mysore . . . . . 1,638
Orissa§ - . . . . 35504
Punjab . . . . - 1,563
Rajasthan . . . 7455
Uttar Pradesh . 4,185
West Beogal . | . . Negligible
Delhi L 36
Himachal Pradesh . . . 131}
Manipur. Negligible
Tripura - e e . 2z
Andaman and Nicobar Islands . ]
Laccadive, Nanicoy sd AWM Negiigibte
ToTAL InDia 50,907

1Relates 10 1953-54.
§Relates 10 1954-55.

Excludes figures in respect of N.EF.A.
which are not separately available.

f[ ] English translation
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STATEMENT

Clearance and Reclamation of Waste-
' lands during First Plan

States Apea®
(*000 acres)

Andhrg

593

Assam . . . 56
Bihar . . 1161
Bombay 1961
Madhya Pradesh 681-1
Madras . . . 188-%

; Orissa . . . . 43
Punjab 3540
U.P. 3554
West Bengal 277
Hyderabad 983
Madhya Bharat 493-2
Mysore I4-0
Pepsu 1096
Rajasthan 247
Bhopal . . 241-5
Coorg . . . 2-7

v Delhi . . . . o5
Vindhya Pradesh 317
ToTtaL 2680-3

*Provisional.]

STAFF CARS OF THE DIRECTORATE OF
MARKETING AND INSPECTIONS AT NAG-PUR

253. SHRI M. P. BHARGAVA: Will the
Minister of FOOD AND AGRICULTURE be
pleased to state:

(a) what is the number of staff cars in the
Directorate of Marketing »nd Inspection
located at Nagpur; and

(b) whether they are all garaged in the
office premises?

THE MINISTER ofF STATE IN THE
MINISTRY orF FOOD AND AGRICULTURE
(/SHRI RAM SUBHAG SINGH) : (a) One.

[ RAJYA SABHA ]

to Question! 1006

(b) No, as there is no garage provided in the
office premises (allotted by the Estate Office)
for the staff car. An open shed is, however,
available where the staff car is parked during
the day. At night and on holidays, it is parked
in the garage at No. 5 bungalow at Seminary
Hills. It may be stated that this garage was
specifically allotted to the Directorate by the
Estate Office for garaging the staff car.
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[PRESERVATION OF FRUITS AND VEGE-
TABLES WITH WAX EMULSION

254. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of FOOD AND AGRICULTURE
be pleased to state:

(a) whether the Central Food Technological
Research Institute of Mysore has prepared a
wax from press mud

t[] English translation.



